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B/ 1em 2005
To,

Hon’ble Registrar,
National Green Tribunal,

Western Zone Bench, Pune.

Sub- Submission of reply by Joint Director, Industrial Safety and Health,
Kolhapur in suo- moto matter O.A. No.237/2024(WZ). Regarding

incident of toxic gases release at Manmar Industries, Plot No A-53,
MIDC Shalgaon, Tal-Kadegaon, Dist — Sangli. Dated 21/11/2024.

Ref: - Notice dated 04/03/2025.

The Joint Director, Industrial Safety and Health, Kolhapur is submitting the
reply on behalf of Director, Industrial Safety and Health, Mumbai, Maharashtra in
compliance of the notice dated 04/03/2025.

Yours Faithfully

T "w\pé' v

Joint Director,
Industrial Safety & Health, Kolhapur.
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCI PUNE
ORIGINAL APPLICATION NO. 237/2024 (WZ)
EARLIER ORIGINAL APPLICATION NO. 1364/2024 (PB)

IN THE MATTER OF: -

Sub: News item titled “3 dead 9 hospitalized after gas leak blast at fertilizer
plant in Maharashtra” appearing in the Times of India dated 22.11.2024.

Vs
Maharashtra Pollution Control Board and Ors.

Action Taken Report on behalf of the Director of Industrial Safety and Health,
Maharashtra. (Respondent Number-6)

The undersigned on behalf of the respondent No. 6 (Director of Industrial Safety
and Health, Maharashtra) most respectfully states as follows.:-

This office received the information about the dangerous occurrence 1i.e.
leakage of toxic gases after bursting of glass condenser on reactor in

Manmar Industries, Plot No A-53, MIDC Shalgaon, Tal-Kadegaon, Dist—
Sangli, Pin code -415304.0n 21.11.2024 at around 07:00 P.M from Sarpanch

of Bombalewadi Gram Panchayat.

i.

Shri. P.A.Bondar, Assistant Director, Industrial Safety and Health, Sangli
who is Inspector under Section 8 of The Factories Act, 1948 visited the site
on the same day i.e. on 21.11.2024 at around 09:30 pm to carry out the

enquiry about accident.

ii.

I, Shri.P.R.Bhintade, Deputy Director, Industrial Safety and Health,
Kolhapur and Shri. P.A.Bondar, Assistant Director, Industrial Safety and
Health, Sangli visited the site on 22/11/2024 at around 11:00 A.M. and
thereafter interrogated with hospitalized injured workers to collect necessary

information for detail enquiry.

iil.




-

Vi

116

Shri. Ram Dahiphale, Additional Director, Industrial Safety and Health,
Mumbai and Shri. P.A.Bondar, Assistant Director, Industrial Safety and
Health, Sangli revisited to the site and interrogated with injured workers on
231172024 at around01:00 P.M.

The respondent industry i.e. Manmar Industries, Plot No A-53, MIDC
Shalgaon, Tal-Kadegaon, Dist - Sangli, Pin code -415304.was involved in
manutacturing of Chemicals and Fertilizers. The manufacturing activity in
premises was being started from July 2023 without obtaining Factories Act
license. The factory is amenable as factory under section 85 of The
FactoriesAct, 1948.

Name of the occupier of the factory- Shri. Mandar Nandkumar Nalawade.

About Incident - On the day of the accident, at around 5:00 p.m., the
manufacturing of Dichloro Acetic Acid (DCA) through a highly exothermic
hydrolysis process was being carried out at the mentioned factory. The raw
material, Dichloro Acetyl Chloride (DCAC), was taken in GLR-1, and the
other raw material, water, was being slowly added to GLR-1 through a
manual water flow controlling valve. As the reaction was highly exothermic,
the reaction temperature was manually controlled by adjusting the water
flow rate to keep it below 60°C (Safe Operating Temperature). However,
around 5:30 p.m., due to a failure in controlling the manual water addition
flow rate, the reaction temperature rose above 60°C. Additionally, the failure
to maintain the reactor temperature below 60°C by timely providing cooling
water to the reactor jacket caused the reaction temperature to surpass the
critical limit of 100°C, leading to a runaway reaction. This caused the
reaction material in reactor to decompose, generating toxic gases such as
Carbon Monoxide (CO), Chlorine, and HCI vapors. The sudden over-
pressurization of the reactor caused the glass vapor line and condenser on
GLR-1 to break, releasing these toxic gases into the factory and surrounding
areas.
As a result of exposure to released toxic gas, three workers, including two
female workers and one male worker,died during medical treatment at the
hospital. Additionally, three workers and six nearby passers and farmers
were injured and hospitalized. The occupier, Shri Mandar Nandkumar

Nalawade, also passed away during medical treatment.
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'his directorate has passed a closure order under section 40(2) of The

|

Viil.
FactoriesAct, 1948, A copy of said letter dated 03.12.2024 is enclosed and
marked as Annexure-1.

. The Assistant director, Industrial Safety and Health, Sangli has filed 02
cases (01 R.C.Cand 01 8.C.C) before The Honorable Civil Court, Junior
Division, Kadegaon against the occupier of the factory

1) Under Rule 4(4), Rule4 (1) (a), Rule4 (1) (b), Rule4 (1) (c) and Clause
3(a) of Schedule XII of The Maharashtra Factories Rules, 1963.
(Punishable under section 92 of The Factories Act, 1948).
2) Under section 41-B (4) of The Factories Act, 1948 and Rule 73-0O (1)
of The Maharashtra Factories Rules, 1963.
(Punishable under section 96-A of The Factories Act, 1948). '
Having case number R.C.C/11/2025 and S.C.C/17/2025 on dated10.01.2025.
The copies of above case acknowledgements are enclosed and market as
Annexure-2.

X. Following workers and nearby passers and farmers were hospitalized due to
exposure to toxic gases released.

| Sr [ Name | Age | _ Type 1 Hospital Discharged |

[| no ' 1 name on dated

Ii | Smt. Nilam Maruti I'26 yrs | Worker- | Sahyadri Died during

. Rethrekar (Female) Store | Hospital , [ medical

| || ‘ Keeper Karad treatment on

| / dated

| } | 22/11/2024 |

|

[ - . . ——

2 ’ Smt.Suchita Uthale ' 50yrs | Worker— Sahyadri Died during
.C.H i edi
| (Female) | | Q.C. Head Hospital |, medical

| | Karad lreatment on

. ’ ‘ dated

( l | 21/11/2024
| i I N
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[ | ShriKishor Fatyaso | 18 yrs | Worker- | Sahyadri | Died during
i Saphar (Male) Security Hospital , - medical
' puard | Karad | treatment on
| [ dated
| | 22/11/2024
4 ! Shri. Ganesh Cdoyrs | Worker- Siddhivinayak | 26/11/2024
Sarjerao Mane Shifn - Hospital, |
(Male) supervisor Karad '
5 Shri. Ajinkya Myrs | Worker- Siddhivinayak | 27/11/2024
Sawant (Male) Helper Haospital, |
Karad
o Sayali Pujari 23 yrs Worker- | Siddhivinayak | 28/11/ 2024
(Female) Lab Hospital, '
Assistant Karad |
7 | Shri. Hemant Pujari | 49yrs | Nearby | Siddhivinayak | 25/11/2024 |
passer Hospital, |
Mal
(Male) | Karad
8 | Smt Madhuri Pujari | 45yrs | Nearby | Siddhivinayak | 28/11/2024 |
(Female) passer Hospital, 1
Karad
9 | Varadraj Popat | 7yrs Nearby | Sahyadri | 24/11/2024
Mulik passer Hospital ,
| (Male) Karad
10 | SmtPrajaktaPopat | 24vrs | Nearby Sahyadri | 24/11/2024 |
Mulik (Female) passer 1 Hospital
Karad
I R S B B
I Shri. Shubham 30yrs | Nearby Sahyadri 28/11/2024
Arjun Yadav (Male) Farmer Hospital ,
‘ Karad
12 | Smt Sangita Séyrs | Nearby | Sahyadri 2711204
Baburao Mulik Farmer Hospital |
(Female) | | Jkarad
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Ihe Assistant director, Tndustrial Safety and Health, Sangli has notified The
Honorable Commissioner under the F'mployees Compensation Act, 1923 for
the compensation of the deceased and injured workers under the Fmployees
Compensation Act, 1928 The notification of accident was submitted in form
1 along with the list of deceased and injured workers on 03.12.2024. A copy
of the same 1s enclosed and marked as Annexure- 3.

Ihe Assistant director, Industrial Safety and Health, Sangli has also sent a
letter to Oceupier / Manager of respondent industry i.c. Manmar Industries,
Plot No A-S3, MIDC Shalgaon, Tal-Kadegaon, Dist — Sangli, Pin code

415304 to submit the information about Ex-gretia, Compensation paid and Job
provided 1o the legal heirs of the deceased employee. A copy of it dated

18.02.2025 is enclosed and marked as Annexure- 4.
%wq\ﬂm

(A.M. Avasare)

Joint Director,

Industrial Safety & Health, Kolhapur.
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r Occupler,

Manmar Industries

Plot No A-53, MIDC Shalgaon,

Tal-Kadegaon, Dist - Sangll

WHEREAS the untlersigned visited the above said factary with Shn. AM. Avasare -

Joint Dircctor, Industrial Safety and Health, Kollupur and Shri. ".R.Bhinlade- Deputy Director,
Industrial Safety and Health, Kolhapur (Additional charge) on 22/11/24 at 11.30 am and enquired into
the accident of gas leakage ocowred an 21.11.24 at about 05:30 p.m. in which three workers died and
10 persons were hospitliscd (3 workers , Occupierand 6 nearby pussers and persons working in ncarby
farm ).
Whereas after investigalion, it is obscrved that on 21.11.24 at ubout 05:30 p.m. the activity of
A C-Drchlom acelic acid was being carried out by u.ung chemicals like ncac-

is dope manually by monitoring local 1emperature indicators provided
wal addition of water, water addition rate is increased due to that reactor |
od the controllable limit e, 65%c, Duc to rise in GLR1 temperature occupler

£ in the shift tricd to lower the mhnmmmmbywﬂlm"'
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DCAC and DCA are hazardous & tonle Chemicals & hydrolysis reaction |s highly exothe
ceaction. S0 it ia an imminent danger to the life of workers working there I special safety precau;

ore ot taken while carrying out manufncturing process & if DCAC and DCA leaked or decomposed
sod workens get exposed 1o that.

1o & view of above 1, Shri, Pravin A. Bondar, Assistant Director- Indusirial Safery and Health, Sang)i
pod an lnspector appuinted under section B(1) of The Factories Act, 1948, in cxercise the powers
vested to me under section 40(2) of The Factosies Act, 1948 passing the following order.

ORDER

with immediate eflect, the all activitics of manufscturing of Dichlore Acetic Acid and any other
peocesses involving use of DCAC -Dichlora Acctyl Chloride shall nat curricd oul in the building ed
plaots of above Mctory, The activity of manufacturing of Dichloro Acstic Acid using the and any
other process Involving use of DCAC -Dichloro Acetyl Chloride shall not be started in the building
and plants of above mentioned factory unless following measures are campiled: -

« A valid Factory licence is oblained from Directorate of Industrial safety and bealth, by
submitting the details of the raw malerials, intermediate products, finished products, quantitics,
methods of storages, hazards, salety measures, and arrangements for trade- waste and effluents,
the likely hazards and the methods Lo disposal etc.

« For reactors used in fictory proper reaction parumeters (Pressure and level) monitoring devices
provided.
_ crubbing sysiem provided.

carried out through Certified Safcty Auditor as per provisions of The

ptra Faciories (Safety Audit) Rulcs, 2014 and recommendations there of shall be
of same shall be submitted to this Office.

for every process camrying out in the ficlary shall be carried out by expert and
of shall be complicd with. .

for various scenarios shall be camried out and recommendations

L |
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il Court Kndegoon
On Behalf of Deputy DIroctor Iueseess wesssy nd Health Stats of Maharashtea shrl PA BI:-
Mandar Nandkumar Nalawade

Advecate Nam i iadustrdal Safoty asd Honlth Departmont - Barcoder Unique 1T LMI20240013518

1. CoeDelaly  RCCJLL2025 (Registred)

3 ComeTille  On lohalf of Depaty Director Industrial Safety and Hoalth Stals of Mabarnshirs shei P A Hondar Vs Mandar

Nandkumar Nalawsde

Uploaded Pleadings:
SrNo.,  Documest Name Doecriment N umber Upload Date Time Fiual Suhalt Dt Tine

! Complainant copy LMH2024001 331 BDI02500035 10-01-2025 125502 10012025 130151

2 List of Documeat LMH 2024001351 80202500054 1001:2025 1252:00  10-01-2025 130151
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Thain,

Civil Criminal Goyrt Kadegaon

On Behalf of Deputy Director Industrial Safety and Hoalth, Staty of My,

AT gy LRAR RTRTT

Mandar Nandkum

ar Nalawade

arashira Shei p A Bondar Vs

Advecate Namo: lnduitra) Saloty and Meakth Department Barcode;

Cane Dotals RN b T TR LY [Mepplstong )

2 Canie Tiila On Oolall 0f Deputy Direcior
Mandkimar Nalnwada

Uploaded Pleadings;

Sr.No Borument Nane B ot by

Complainan COpy lMIEJIJd‘.'tEIDJJElBD?UMMSﬁ

List of document LMHI{]HMI..“I!DZOE&D{!DE-T

o

Unlgue 10y LMH202400135 18

Iliantrin| Salety ard Henltk, Statw of Maharnibtra She p A Hondar Vs Mandar

Uplaad 1t Tinan
1012025 15 1145

1001-2025 131207

.F>-1

Flmal Submibt Date Thene
10002025 1310625

1001-2025 13:06.25
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GOVIRNMENT O [RA
DIRLCTORATE OF INDUSTRIAL SAFETY AND HEATH
Vo, 30072, UDIYOG MIAVAN, VISH JAG, SANULI416 413

Tele No, 0232672139 Emall - dydish san-mhgov.in
No. Dy DISIVAccident/ | 127

RPAD.
Dale : E 3 DEC 2024

I'ORM EI
{Soa Rule 11)
lteport Dangerous oceurance

11024

To,

The Honarable Commissioner,
R  Under Workmens Compansation Act, 1923
50 Hounorable Labour Court, Sangli.
L New District and Session court, B Wing,
e 2% floor, Vijaynager, Sangli- Miraj Rood, Sangli

Tal. Miraj, Dist. Sangli.
Respected Sir,

I have the honors to submit the following report of dangerous occurance

which resulted into futalitics which occurred on dated 21/11/2024 at Manmar Industries,

Plot No. A3, MIDC Shalgaon, Tal- Kadegaon, Dist- Sangli. and the workman of whose

particulars are given in Statement Anncxed.

_The circ os aftending the workman Were a8 under i-
. (a) Datoiand Time of the Accident DL, 21/11/2024 Time 05:30 PM

-.- the accident occurred Manmar Industries
; Plat No. A-53, MIDC Shalgaon

Tal- Kadegaon, p{ﬂ-'Sangli.

. oo ‘,:- f !
» Accident: - In above said factory on 21/11/2024 at 05:30 P.M.
zardous / toxic gas release occurred ufter @ breakage of glass
production of DAC- Dichloro acetic acid. Due to above
wq:kmwmiqjmtduﬂhﬂpihﬂud.!mthmdicd

pital. : _
vl Yours Bty S
.".__--.r. _', i .'" i H ..r*
L e
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: STATEMENT

Age [Natre  of [ Full postal addesss
employment

4
.

. AL Po- assr
1 Sant. Nilam Maruti Rethrekar Y |5 B Rarad, Disl -~ Satara

(Female)
AR Worker ¥ E
;{mmumwm) soy | yContrsct ?VP#-YM- i

Lmnms-phr(h{-le) BY

Name of Injured Warker

l.shiemhsmmhim (Male) |36 Y

2 Ajiky Sawant (Male) uY
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